Fishéries - Construction of

. Azhagankup;ia@:-gr};:~-Villupu’ram.““
- - Kancheepuram "District" at an -esti , £
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Animal sbandfy, Dairying and Fisheries (FS-1) Department -

G.0/(Ms):N0.28 - ' Dated 06.02.2020

S‘: 14 FEB 2020 ' 7 _ " Read:::. .
e AT Ffom the Director of .. Fishéfies Letter

2. Government 'Lette'r*f-No.15552/__F51/201_;9-2, Animal
: “Husbandry, Dairying and Fisheries (FS1) Department,
Y Lk 'da_:tﬁd'zo.All_l;-2019.'.' ¥ ? et s
gl "Gag}ér'nménf"‘?_i.’e'tter { No.lss_sz'/jﬁsi/z_o;;g{s, Animal
Hqsbandry’,-,AD‘airying and Fisheries (FS1) ‘Department,
-dated 07.01:2020. " .. : . %R N I

B R < ReN0.20716/T1/2017; . dated - 30.09.2019 " “and

v .. ‘Assembly undeAr,.-Tam’H. Nadu Legislative Assembly R_u'le'_‘110:-'
. et “'#is'h.ing': Ha"bOUr in" " “Kaluveli Waters * at | -
_ Azhagankuppam in \‘/_'inlupuram .- .District - and ' '
Alamparaikuppam in Kancheepuram District will be " -
~ constrtcted at an estimatert cost of Rs.235__»Crore_.'”’ B

Sgosirasart syain - 2051

" " "'During'the Assembly session 2019-20 on 09.07.2019, the Hon'ble.
Chief Minister. ‘has made the following announcement -in the floor of

e

2. In the fetter first ‘read above, the Director _'-6:f_"Eis}:1’eries has
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Fisheries --has therefore requested the  Government o accord
-Administrative Sanction for Rs.235.00 Crore for the above proposal.

. 3. Inthe letter second read above, the Detailed Project Report
for the construction of Fishing Harbours in Kaluveli Waters at
Azhagankuppam in - Villupuram District and Alamparaikuppam in
Kancheepuram District at ah estimated. cost of Rs.235.00 crore has been
forwarded ta Government of India to accord Administrative approval and

: financial. assistance of 80% of project cost. under. Fisheries - and
——Aquaculture-Infrastructure Develo

, pment Fund (FIDF) and the remaining
20% met by the State Government. ¢ .

. 4. In the letter third read above, the Director of Fisheries has
been requested to ‘obtain Coastal Regulation Zone (CRZ})},»clearance‘for
this project. The ‘estimate for construction of Fishing Harbours

- In Kaluveli Waters - at Azhagankuppam in Villupuram District and
s annexed to this

Alamparaikuppam - in Kancheepuram District
Government Order. © . -
- 5. The Government, after careful examination of the proposal of
the. Director. of Fisheries, .dccord administrative sanction for the
construction of Fishing Harbours in Kaluveli Waters at Azhagankuppam
In Villupuram District and Alamparaikuppam in Kancheepuram District at
an . estimated cost :of Rs.235.00 crore subject to condition 'that
procurement-action should be commenced only after obtaining Fisheries
and Aguaculture Infrastructure Development - Fund  approval and
Statutory approvals. ;- . A ' .- v "
13 6. - . Thiss order “issues* with the “concurrence of the Finance
- Department vide its U.O.N0.5582/Fin(AHD&F)/2020, dated 05.02.2020.

ing (By Order of the.‘GvOVernor)'_-; !

. 5% g  K.GOPAL: | A
Principal Secretary to Government

The Director of Fisheries, Chennai-35. -~ . _

‘The Chief Engineer, Fishing Harbour Project Circle, Chennai-35.

The:-Principal Accountant General (E&RSA), Chennai-18. ;

The Resident Audit Officer, T o : )
- Off] ice-of -the -Principal Accountant General (G&SSA), Chennai-9. -

The Pay.and.Accounts Officer (South), Chennai-35. " e A



= Copy toy '
The Office of the Han ‘ble Cmef Minister, Chennai-9.
cant the Hon'ble Deputy Chief Mirister, Lhennan 9,

‘The Special Personal Assistant
The Special Personal Ass:stant to Hor’ble Minister (Flsherles P&AR),

- Chennai-9.
The Finance (AHD&F/Res -1I) Department Chennai-9.

The Private Secretary.to the Principal Secretary to Government ,
Animal Husbandry, Dalrymg and Fis herles Department, Chennan 9.

Stock ﬂle/spare cop_re_ 5.

’

//Forwarded By Order//

: ( Gracre Joseph)
Under Secretary to Government
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